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were considered by the Board of Adminis-
tration and the Board of Directors at their
meetings held on 22-9-77 and 3-10-77
respectively. However, an injunction order
restraining the Society to implement the
decisions taken by the Board of Directors
at its meeting held on 3-10-77 has been
received from a Civil Court of Delhi.

A meeting of the General Body will
be held as soon as the injunction orders
are vacated.
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